
ITEM NO.26               COURT NO.1               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  699/2016

ASHWINI KUMAR UPADHYAY                             Petitioner(s)

                                VERSUS

UNION OF INDIA & ANR.                              Respondent(s)

(MR. VIJAY HANSARIA, SR. ADVOCATE IS AMICUS CURIAE. 
 IA No. 142097/2022 - APPLICATION FOR PERMISSION IA No. 73459/2019
-  APPROPRIATE  ORDERS/DIRECTIONS  IA  No.  8016/2022  -  APPROPRIATE
ORDERS/DIRECTIONS  IA  No.  107427/2018  -  APPROPRIATE  ORDERS/
DIRECTIONS  IA  No.  39027/2020  -  APPROPRIATE  ORDERS/DIRECTIONS  IA
No.108743/2021  –  CLARIFICATION/DIRECTION  IA  No.  55244/2022  –
CLARIFICATION/DIRECTION IA No. 54637/2017 - CLARIFICATION/DIRECTION
IA No. 156548/2022 – CLARIFICATION/DIRECTION IA No. 81287/2018 –
CLARIFICATION/DIRECTION IA No. 2029/2020 – CLARIFICATION/DIRECTION
IA No. 143394/2021 – CLARIFICATION/DIRECTION IA No. 56934/2023 –
CLARIFICATION/DIRECTION  IA  No.  136819/2017  –  CLARIFICATION/
DIRECTION  IA  No.  126476/2021  –  CLARIFICATION/DIRECTION  IA
No.54552/2017  –  DIRECTIONS  IA  No.  97487/2022  -  EXEMPTION  FROM
FILING AFFIDAVIT IA No. 103522/2019 - EXEMPTION FROM FILING O.T. IA
No. 55246/2022 - EXEMPTION FROM FILING O.T. IA No. 168881/2022 -
EXEMPTION  FROM  FILING  O.T.  IA  No.  107431/2018  -  EXEMPTION  FROM
FILING O.T. IA No. 101624/2021 - EXEMPTION FROM FILING O.T. IA
No.149485/2021 - EXEMPTION FROM FILING O.T. IA No. 146933/2018 -
EXEMPTION  FROM  FILING  O.T.  IA  No.  130543/2018  -  EXEMPTION  FROM
FILING  O.T.  IA  No.  91514/2022  -  EXEMPTION  FROM  FILING  O.T.  IA
No.204637/2022  -  INTERVENTION  APPLICATION  IA  No.  127368/2018  -
INTERVENTION  APPLICATION  IA  No.  2083/2019  -  INTERVENTION
APPLICATION IA No. 81286/2018 - INTERVENTION APPLICATION IA No.
2027/2020  -  INTERVENTION  APPLICATION  IA  No.  58124/2017  –
INTERVENTION/IMPLEADMENT  IA  No.  57812/2017  –  INTERVENTION/
IMPLEADMENT  IA  No.  108742/2021  -  INTERVENTION/IMPLEADMENT  IA
No.127023/2018  -  INTERVENTION/IMPLEADMENT  IA  No.  55243/2022  -
INTERVENTION/IMPLEADMENT  IA  No.  156559/2022  –  INTERVENTION/
IMPLEADMENT  IA  No.  127553/2020  -  INTERVENTION/IMPLEADMENT  IA
No.7992/2022  -  INTERVENTION/IMPLEADMENT  IA  No.  156545/2022  -
INTERVENTION/IMPLEADMENT  IA  No.  20037/2023  –  INTERVENTION/
IMPLEADMENT IA No. 2085/2019 - PERMISSION TO APPEAR AND ARGUE IN
PERSON IA No. 98425/2019 - PERMISSION TO FILE ADDITIONAL DOCUMENTS/
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FACTS/ANNEXURES IA No. 105809/2021 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES IA No. 72938/2019 - PERMISSION TO FILE
ADDITIONAL  DOCUMENTS/FACTS/ANNEXURES  IA  No.  130542/2018  -  STAY
APPLICATION)
 
Date : 21-03-2023 These matters were called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA

For Petitioner(s)   Mr. Ashwani Kumar Dubey, AOR
                   
For Respondent(s)  Mr. Pranav Sachdeva, AOR

                   Mr. Balaji Srinivasan, AOR
                   
                   Mr. Tushar Mehta, Solicitor General
                   Mr. K M Nataraj, A.S.G.
                   Mrs. V Mohana, Adv.
                   Mr. Rajat Nair, Adv.
                   Mr. Mohd. Akhil, Adv.
                   Mr. Arvind Kumar Sharma, AOR                   
                   
                   Mr. Sahil Tagotra, AOR
                   Mr. Sidhant Kumar, Adv.
                   Ms. Manyaa Chandok, Adv.
                   Mr. Abhishek Pandey, Adv.
                   Ms. Sakshi Garg, Adv.
                   
                   Mr. Shiv Ram Sharma, AOR
                   
                   Mr. Arjun Garg, AOR
                   Mr. Aakash Nandolia, Adv.
                   Ms. Sagun Srivastava, Adv.
                   
                   Mrs. Anil Katiyar, AOR
                   
                   Mr. Mahesh Thakur, AOR
                   
                   Ms. K. V. Bharathi Upadhyaya, AOR
                   
                   Mr. Mahfooz Ahsan Nazki, AOR
                   Mr. Polanki Gowtham, Adv.
                   Mr. T Vijay Bhaskar Reddy, Adv.
                   Mr. K V Girish Chowdary, Adv.
                   Ms. Rajeswari Mukherjee, Adv.



3

                   Ms. Niti Richhariya, Adv.
                   
                   Ms. Radhika Gautam, AOR
                   Mr. Karan Bharihoke, AOR
                   
                   Mr. Satish Pandey, AOR
                   Mr. Akbar Ali, Adv.
                   Ms. Megha Singh, Adv.
                   Mrs. Seema Patnaha, Adv.
                   Ms. Sadiya Shakeel, Adv.
                   Mr. Anirudh Bankura, Adv.
                   Mr. Harendra Kumar Sharma, Adv.
                   Mr. Harshit Jain, Adv.
                   Mr. Abdul Qadir, Adv.
                   Mr. Manmohan Sharma, Adv.
                   
                   Mr. Malak Manish Bhatt, AOR

                   Mr. Abhinav Mukerji, AOR

                   Mr. Sanjay Kumar Tyagi, AOR
                   
                   Mr. Narendra Kumar, AOR
                   Mr. Raghvendra Kumar, Adv.
                   Mr. Anand Kumar Dubey, Adv.
                   Mr. Upendra Mishra, Adv.
                   Mr. Jainendra Ojha, Adv.
                   Ms. Rajlakshmi Singh, Adv.
                   Mr. Amit K Pateriya, Adv.
                   
                   Mr. Sandeep Sudhakar Deshmukh, AOR
                   
                   Mr. Maibam Nabaghanashyam Singh, AOR
                   Mr. Shakti K Pattanaik, Adv.
                   Mr. Sanjeev Kumar Verma, Adv.                   
                   
                   Mr. Sunny Choudhary, AOR                   
                   
                   Mr. Kunal Chatterji, AOR
                   Ms. Maitrayee Banerjee, Adv.
                   Mr. Rohit Bansal, Adv.
                   Ms. Kshitij Singh, Adv.
                   
                   Ms. Uttara Babbar, AOR
                   
                   Mr. Sameer Abhyankar, AOR
                   Ms. Nishi Sangtani, Adv.
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                   Ms. Vani Vandana Chhetri, Adv.                  
                   
                   Mr. Anand Dilip Landge, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Bharat Bagla, Adv.
                   Mr. Sourav Singh, Adv.
                   
                   Mr. Kabir Dixit, AOR

                   Mr. P. V. Yogeswaran, AOR
                   
                   Mr. Ashok Mathur, AOR
                   Mr. Paramjit Singh Patwalia, Sr. Adv.
                   
                   Ms. Jesal Wahi, AOR
                   
                   Mr. Sanjai Kumar Pathak, AOR
                   Mr. Arvind Kumar Tripathi, Adv.
                   Mrs. Shashi Pathak, Adv.
                   
                   
                   Mr. Anandh Kannan N., AOR
                   
                   M/S. Plr Chambers And Co., AOR

                   Mr. Shovan  Mishra, AOR
                   
                   Mr. B. K. Satija, A.A.G.
                   Mr. Samar Vijay Singh, AOR
                   Mr. Keshav Mittal, Adv.
                   Ms. Amrita Verma, Adv.
                   Ms. Sabarni Som, Adv.                   
                   
                   Mr. Vijay Hansaria, Amicus Curiae
                   Ms. Sneha Kalita, AOR
                   Ms. Kavya Jhawar, Adv.
                   
                   Ms. Aswathi M.k., AOR
                   
                   Mr. Nishant Rao, Adv.
                   Mr. E. C. Agrawala, AOR                   
                   
                   Ms. Astha Sharma, AOR
                   Mr. Srisatya Mohanty, Adv.
                   Mr. Sanjeev Kaushik, Adv.
                   Ms. Mantika Haryani, Adv.
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                   Mr. Shreyas Awasthi, Adv.
                   Mr. Himanshu Chakravarty, Adv.
                   Ms. Ripul Swati Kumari, Adv.
                   Mr. Devvrat Singh, Adv.
                   Ms. Muskan Surana, Adv.
                   Mr. Bhanu Mishra, Adv.                   
                   
                   Mr. P.N.Ravindran, Sr. Adv.
                   Mr. T. G. Narayanan Nair, AOR                   
                   
                   Mr. P. S. Sudheer, AOR
                   Mr. Rishi Maheshwari, Adv.
                   Ms. Anne Mathew, Adv.
                   Mr. Bharat Sood, Adv.
                   Ms. Shruti Jose, Adv.                   
                   
                   Mr. Vinod Ghai, Sr. Adv.
                   Mr. Ajay Pal, AOR
                   Mr. Aman Pal, A.A.G.
                   Mr. Mayank Dahiya, Adv.
                   Ms. Sugandh Rathor, Adv.
                   Ms. Bhupinder, Adv.
                   Ms. Aashna Gill, Adv.                   
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.                   
                   
                   Mr. Anupam Raina, AOR
                   Mr. Nishant Kumar, Adv.
                   Mr. Sunando Raha, Adv.                   
                   
                   Mr. Anandh Kannan N., AOR
                   
                   Ms. G. Indira, AOR

                   Mrs. Swarupama Chaturvedi, AOR
                   
                   Mr. Abhishek Atrey, AOR
                   Mr. Ravindra Lokhande, Adv.
                   Ms. Ambika Atrey, Adv.
                   Ms. Vidyottma Jha, Adv.
                   Dr. Abhishek Atrey, Adv.
                   
                   Mr. Gaurav Agrawal, AOR
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                   Mr. Shuvodeep Roy, AOR
                   
                   Mr. Apoorv Kurup, AOR
                   Ms. Nidhi Mittal, Adv.                   
                   
                   Mr. Aravindh S., AOR
                   Mr. Aravindh.s, Adv.
                   Ms. Uma Bhuvaneswari.c, Adv.
                   Mr. Abbas, Adv.                   
                   
                   Mr. S. C. Verma, Sr. Adv.
                   Mr. Sumeer Sodhi, AOR
                   Mr. Gaurav Arora, Adv.                   
                   
                   Mr. Sibo Sankar Mishra, AOR
                   Mr. Niranjan Sahu, Adv.
                   Mrs. Apoorva Sharma, Adv.
                   Mr. Sunil Mund, Adv.
                   
                    Intervenor-in-person, AOR

                   Mr. Abhimanue Shrestha, AOR
                   
                   Mr. Nishe Rajen Shonker, AOR
                   Mrs. Anu K Joy, Adv.
                   Mr. Abraham C Mathew, Adv.
                   Mr. Alim Anvar, Adv.
                   
                   Ms. Hemantika Wahi, AOR

                   M/S. Gorkela Law Office, AOR
                   
                   Mr. Shantanu Sagar, AOR
                   Ms. Priyadarshini Priya, Adv.                   
                   
                   Mr. Gautam Narayan, AOR
                   Mr. Gautam Narayan, Adv.
                   Ms. Asmita Singh, Adv.                   
                   
                   Mr. Tapesh Kumar Singh, AOR
                   Mr. Prashant Bhardwaj, Adv.
                   Mr. Aditya Pratap Singh, Adv.
                   
                   Mr. Naresh K. Sharma, AOR
                   
                   Mr. Chirag M. Shroff, AOR                   
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                   Mr. Krishnam Mishra, Adv.
                   Mr. Rajeev Kumar Dubey, Adv.
                   Mr. Kamlendra Mishra, AOR
                   
                   Mr. Anil Shrivastav, AOR
                   
                   Mr. V. N. Raghupathy, AOR
                   Mr. Manendra Pal Gupta, Adv.
                   Mr. Abbula Kalam, Adv.
                   Mr. Varun Varma, Adv.                   
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Ms. Anupama Ngangom, Adv.
                   Mr. Karun Sharma, Adv.                   
                   
                   Dr. Manish Singhvi, Sr. Adv.
                   Mr. Sandeep Kumar Jha, AOR
                   Mr. Ashok Basoya, Adv.
                   Mr. Arpit Prakash, Adv.
                   
                   Mr. Ambhoj Kumar Sinha, AOR

                   Mr. Ranjan Mukherjee, AOR
                   
                   M/S. Arputham Aruna And Co, AOR
                   Mr. Avneesh Arputham, Adv.
                   Ms. Anuradha Arputham, Adv.                   
                   
                   Dr. Joseph Aristotle S., AOR
                   Mr. Shobhit Dwivedi, Adv.
                   Ms. Nupur Sharma, Adv.                   
                   
                   Mr. Shailesh Madiyal, AOR
                   Mr. Vaibhav Sabharwal, Adv.
                   Mr. Akshay Kumar, Adv.
                   
                   

UPON hearing the counsel the Court made the following
                              O R D E R

1 I A No 56934 of 2023 instituted by the High Court of Madhya Pradesh is allowed.

2 The Amicus Curiae has circulated his 17th report dated 17 November 2022.  
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3 Counsel appearing on behalf of the High Courts shall respond to the report and

place  their  submissions  on  the  suggestions  which  have  been  made  by  the

Amicus Curiae on the next date of listing

4 List the Writ Petition on 18 April 2023.

 
 (GULSHAN KUMAR ARORA)                     (SAROJ KUMARI GAUR)
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